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R 0 STA .E I THE [Shri p. hiv anCihu] 

PA M NT 0 WAGES (AlR T NSPOR1' 
VICES) AMENDMENT RULE, 1983; 

THE MI I R 0 LABOUR AND 
HABILITi\1i10 (H '· VEERE • 

DRA PATIl .. ): I beg to lay on the Tab e~ 
copy of the Payment of Wage (Air 

ran port Service Amendm nt Rule, 
983 (Hindi and English version) pub-

Ii bed in otification D. G.S.R. 91(E) 
in Gazette of India dated the 19th Fe -
cuary, 19 3, under ub-section (6) of sec-
'on 26 of the Payment of Wage Act. 

1936. ',' 

[Placed in Library. See o. LT-60341 
83]. 

ANNUAL REPORT 0 AND REVIEW ON HB 
WORKING OF 'ru ~ ATIONAL FILM D VF.--

LOPM NT CORP RATION LTD., Bo ft.'i 
PaR 1981-82 · AND ' A STATEMENT ' FO 
D LA • 

TH MI ISTER OF STATE OF THE 
M I TRY .oF I FORM TION AND 
BROADC STING AND IN THE DE- I 

PARTME T OF PARLIAMENTARY 
AF I (SHRI' H. . BHAGAfL 
I g to Jay 6 ' the IT ble: 

'. (1) A copy ea~h of the following 
papers (Hindi and English versions, 
und r . ub ction (1 ) ' of sectiDn 
6 A of t e 'Companies Act 1956:-

(i) Review by ' the Government on 
the orking of the National Film 
Development Corporation Limit €I, 
Bombay, for the year 1981-82. 
(ii) Annual Report of the ationaI 

Film Development Corporation Limi· 
ed, Bombay, ·fo.r the year 198..1-82 along 
with · udited ccounts and the ~ c m" 
m n of the Comp oller and Auditor 
General the~n. : _ . t 

(2 A tement (Hindi and Eng-
li h ver ions) showing reasons 0 ' 
delay in laying the papers mentioned 
at ( ' a ove : . " ' 

[Placed in Library. See No. LT-603SI 
3] .-

o 0 MIN' AND MA GANESB OR 
MINE LABOUR WELFARE CESS (AMEND'" 

~NT) ULES 1982~ 

LABOUR AND REH. ~ 
SHRI DHARMA Via) : I. 

beg to lay on' the Table a COpy of the, 
fron Ore Mine and Mangane Ore 

ine Labour el are Ces ( mendment)J 
ule ~ 19 2 (Hindi and Engli h versions ', 

published in Notification No. O,.S.& 
1010 in Gazette 0 lntlia dated the 25th' 
D cember, 1982, under sub- ection (4 of 
ection 1'4 of the Iron Ore Mine an 

Mangane e Ore Mines Labour Welfan, -
Ce Act, 1976 . 

[PI ed in Library. Se No. LT.60361 
83.] 

No I ICATIO UNDE INDIAN TBLEGRAP 1 

ACT, 1885. 

THE DEPUTY MINISTER IN THE. 
MINISTRY OF COMMUNICATION . 
(SHRI VIJAY N. PATIL1: On bella f 
of Shri V. N. Gadgil, my enior collca .. , 
gue, I beg to lay on the Table a 
copy each of the following Notifications 
(Hindi and English versions) Uncletr su ' 
section (5) of ection 7 of the Indian 
Telegraph Act, 1885:-

83.J 

. ( -

(l) The Indian Telegraph (Am-· 
endment) Rules~ 1983 l?ubli hed In 
Notification ' o. G.S.R .. 86(E) 1D 
Gazette of India dated the 16th F~b , · 
ruary, 1983. 

(2) The Indian Telegraph (Seconlf 
Amendment) Rules, 1983 ' published 
in Notification No. G. S. R . 7S-
in Gazette of India dated the 26t!J! 
February, 1983 together with a corri-
gendum thereto pubfi hed in ottfi-
cation No. O. S. R. 200 in Gazette: 
of India dated th~ 5th March, 1983. 

[Placed in Library. See No LT·6037t 

ANNUAL R EPORT OF A D REVIEW ON 
WORKING OF THE BoNGAIGAON REFINERY 
AND PE 0 HEMlCALS l'LTb;~ 0 G IG b 
FO 19 0 .. 1. '. 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF PETROLEUM I 
TH ' MIN Y OF RG (SRi{ 
GAROI SHANKAR MISHR ': I be 
lay on the Table. 
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.a copy each Df the following papers 
(Hindi and English versions) under sub-
ection (1) of section 619A of the Com~ 

panies Act, 1956:-

( 1) Review by the Gover~ment on 
the working ,of the Bongaigaon Re-
nnery and Petro-chemicals Limited, 
Bongaigaon for the year 1980-81. , . 

(2) Ann-qal Report of th 'BQngai-
. aon Refinery and P.etr chemicals 

Limited, Bongaigaon, for tile year 
1 80-81 along with Audited 'Accounts 
.and the comment of the ComptroU'!f 
. and ..,.uditor General thereon. 

tPlaced in Library. See ND. LT-60381 
:83] . 

Awu L REPORT AND' .R VIEW ON THE 
WOR, G OF POWER l ENGINEERS TR.AlNJNO 
SOCIETY, NEW DaHl, CENTRAL POWER 
RESEARCH INSTITUTE, BANGALOR , FOR 
1981-82- A~lD STATEMENT OR DELAY 

THE MINISTE 0 STATE IN THE 
MINISTRY OF ENERGY (SHRI 
CHANDRA SEKHAR SINGH): I beg to 
lay on the Table. . 

I. 

(1) (i) A copy of t e annual Re-
,port (Hindi and English versions) of 
'the Power . Ensineers Training So-

iety, ew. Ihi~ .. .the r 1981'" 
.82 along with Audited Accounts. 

(ii) A copy of the Review (Hindi 
;and English versions) by the Govern-
'ment on the working of the Power 
Engineers Training Society, New 
Delhi far the year .1981-82. 

(2) A statement (Hindi and Eng-
'1ish versions) . showing reasons for 
delay in laying the papers men-
tioned at (1) above. 

'J' 

[Place~ in Library.. See No. LT-
039183]. 

. ". ,,1 
(3) (i), A cOpy of , the Annu IRe-

pOIt (Hindi and Eng1ish versiQns) of 
th~ entral Power Research Institute 
Bangalore, for the year 1981-82 along 
with Au'dited Accounts . 

ii) copy of the Review (Hindi 
and English versions) by the Govern-
'll1ent on tbe worKing of the Centra 1 

Power Research Ins~itute, Bangalorc. 
for the year 1981-82. 

( 4) A: statement (Hindi and Eng-
lish version) bowing r asons a 
d lay ) in. laying the papers mentioned. 
a (3). abov . 
[Placed in Library. See No. Ll'.. 
6040183] . 

12.10 brs . 
• Ii '~' : (lntmuptions) 

MR. SPEAKER.: Do not shout. Take 
your (eat. Sit down . 

SHRI A. K. BALAN 
Why do you nat listen? 

(Ottapa]am) : 

M.R.. SPEAKlER: Take your seat fir t. 
Go back to your seat. I ha e- a ed you 
to sit down. What are you trying to do? 
I· have ,told you that the ubject of up-
ply. of rice to. Kera)a i under my on-
sideratiom. I am going to allow a . dicu 
sion on it. What more do you want? 

(Interruptions) 

MR. SPEAKER: Do not hout. This 
is a very bad habit. Thi ' unnec<!t, arily 
create an unpleasant ituation. When I 
ay that this is under my consideration,. 

what more do you want from me? 

SHRI' A : . E LA OHITHADAS 
NA.oAR (Triva~.drum): In what form? 

MR. SPEAKER : What are you doimg? 
You are suppa ed ~ to be the leader of 
your Group. I ' thi -the way to I have? 
I . this the way to oond uct proc qin 
of thi Hou 7, What are you trying to 
do? I say that 'that ~ , under my consider-
ation and I giv you ' my und rtaking,. 
that i going to be di cu~sed. I cannot do 
it in on day. ' 

HRI HARI', H BAIHADUR (Go'" 
rakhpur): There i no water in the De-
puty .. Speaker' con titu ney .... 

MR. SP AK R: What can r do? It i 
the State Government ,which ha to do it 
and not the CentraJ Qovernm nt. Thi is 
a Stateubject. I have tried to e ,plain it 
time and (i, ain. ow. Mr. Gan war i 
tandin . I have requested m 

time that v ry ,mbj ct t it OWD 
priority according to its own po ition. 


